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If there is really a point of order, 
would allow. But when the hon. 

Member was asking for an explana-
tion, and he wanted to ask a further 
supplementary question, if I did not 
give him that opportunity, then, he 
s'hould not have asked the same ques-
tion in another manner through 
another method. 

Shri Hem Barua: When supple-
mentaries are put and we are not 
satisfied with the replies given, we 
want further clarification. But when 
we are denied that opportunity, I think 
a point of order arises. Here the re-
ply given by her was not of the 
standard we expected. The puint is 
whether a Minister can give an evasive 
reply like that. 

Mr. Speaker: It is quite a different 
thing which he is now saying. He did 
not put it on these terms, that is, 
whether a Minister can give an eva-
sive reply. Again, that is also to be 
decided by the presiding officer. Does 
the Minister want to give any reply 
now? 

Shri Jawaharlal Nehru: I subm'it 
that t'he answer given was clear 
enough, that normally the old high 
scales of pay have been ccfntinucd, but 
with the intention of gradually bling-
ing them down to the normal Indian 
Icales. 
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Will the Prime Millister be pleased 
to state: 

(a) whether the proposed new set 
up for Goa. Daman. Diu, Dadra and 
Nagar Haveli has since been finalized; 

(b) if so. the details t'hereof; and 
(c) the steps taken to develop 

doser contacts between the adminis-
tration and the people there? 

The Minister of State in the Minis-
try of External Allairs (Shrlmatl 
Lakshmi Menon): (a) and (b). Goa, 
Daman and Diu comprise one Union 
Territory. Dadra and Nagar Haveli 
comprise another Union Territory. 
Both these territories are administer-
ed by the President through Adminis-
trators. The present Administrator of 
Goa, Daman and Diu is the MilitarY 
Governor, who will be replaceu by a 
Lt. Governor· shortly after the Portu-
guese detenues have left Goa. The 
Lt. Governor will have a Chief Secre-
tary and other appropriate staff. 

(c) Group Panchayats and Varishta 
Panchayats are already functioning in 
Dadra and Nagar Haveli. The Presi-
dent has also nominated a Member to 
represent this Union Territory in the 
Lok Sabha. In regard to Goa, Daman 
and Diu, the Administration are taking 
steps to prepare electoral roll" S(J as 
to hold elections for the Panchayats 
in that Union Territory. There will 
be two Members to be nominated by 
the President to represent Goa. Da-
man and Diu 'in the Lok Sabha. 

Shri Rameshwar Tantla: May 
know whether the attention of Gov-
ernment has been drawn to some press 
statements to the effect that the 
Goanese people are complaining 
against the present set-up of officials? 

Shrimaii Lakshmi Menon: We have 
received memoranda, complaints and 
statements by various Goan people 
from Bombay and 'from Goa itself. 

Shri Basappa: May I know whether 
the opinion of the Goan people has 
been ascertained as to the future set-
up? If so, by what method? 

Shrlmati Lakshrni Menon: We 
are trYing to prepare electoral ~'olls; 
there will be elections. By that time, 
we will know what the Goans think 
about this matter. 

Shri Sham Nath: Is it a fact that 
there were some serious and sp[.'<:ific 
complaints against the bureauuatic 
arrogance of senior officials in their 
dp~dlings with the people there? 

ShrimatiLakshmi Menon: We nave 
never heard such complaints. 
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Shrl Basappa: May I know whether 
any more officers of the Governments 
of Mysore or Maharashtra are ~till 

there? 

The Prime Minister and Minister of 
External Mairs and Minister of 
Atomic Energy (Shri Jawaharlal 
Nehru): There is one matter I should 
like to point out to the House. There 
are elements in Goa who are pro-
Portuguese. When the Portuguese 
were there, they profited by their rule 
there. They have complained about 
everything that has happened. I do 
not think they are very many. Also, 
a number of things have happened 
whIch have been somewhat upsetting, 
obviously with all this changeover. 
Many people do not quite know what 
the future will be. We have assured 
them about this matter. Most of the 
complaints are wholly unjustified. 
Some of them are justified to 30me 
extent. We look into them. 

Shri D. C. Sharma: When the new 
eet-up is decided upon, will Goa, Da-
man and Diu have a Territorial 
Council like Himachal Pradesh or a 
Municipal Corporation like Delhi? 

Shri Jawaharlal Nehru: We have 
promised a large measure of auto-
nomy. Details have not been work-
.. d out. 

Shrl Harish Chandra Mathur: May 
[ know whether the hon. Prime Mmis_ 
ter or, failing that, the Home Minis-
ter, has any programme to Visit these 
places in the near future to see things 
tor himself? 

Shrl Jawaharlal Nehru: Does he 
mean Members of Parliament? 

Shri Harl Vishnu Kamath: No. The 
Prime Minister. q'N ~ ~ ~ ? 

Shrl Jawaharlal Nehru: Certainly I 
shall go to Goa, but I am not quite 
sure when: Not very soon. 

"" ~ ~ : ~J 'q'R: 'I1T7: 
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~lIT"'~~Wft ? 
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orr. ~ ~mr I ~if'foil' ",!fl:'f.'f t <IR i( 
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Shri Hem Barua: May I know whe-
ther the introduction of civil adminis-
tration in Goa is specifically linked 
up with the withdrawal of Portuguese 
detenus in Goa; if so, whether that 
withdrawal of Portuguese detenus has 
started by now? 

Shri Jawaharlal Nehru: The with-
drawal of the Portuguese detenus is 
likely to begin very soon, might begin 
even today, I am not sure. The only 
thing that was linked up with it was 
the presence of some portions of the 
Indian Army to look after these 
detenus. That will not be necessary. 
They will be withdrawn. Maybe, a 
very small number might be left 
there as they are lett in other places, 
but I do not think the civil adminis-
tration is very much affected. Of 
course, the civil administration is 
undergoing a change all the time. 

Mr. Speaker: Next question. 

Shri Nath Pal: May I ask a ques-
tion? 

Mr. Speaker: I am extremely sorry 
now. 

*~~o. "" f~ ""': 'flIT 
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